SCHEDULE I

FORM A
PUBLIC ANNOU CEI INT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SAMC SUPPORT SERVI(
PRIVATE LIMITED (FC MERLY KNOWN AS PRINCIPAL ASSE  MANAGEME
PRIVATE LIM] ED)

SAMC Support Services Private Limited

1 | NAME OF CORPORATE PERSON (formerly known as Principal Asset
Management Private Limited)
DATE OF INCORPORATION OF
2 CORPORATE PERSON 2071171991

AUTHORITY UNDER WHICH
3 | CORPORATE PERSON IS INCORPORATED /| Registrar of Companies, Maharashtra
REGISTERED

CORPORATE IDENTITY NUMBER /
4 | LIMITED LIABILITY IDENTITY NUMBER | U25000MH1991PTC064092

OF CORPORATE PERSON
ADDRESS OF THE REGISTERED OFFICE Unit 002, GF, B(West)Wing, Satellite Gazebo
5 | AND PRINCIPAL OFFICE (IF ANY) OF Andheri-Ghatkopar Link Road, Chakala,
CORPORATE PERSON Andheri (East) 400093 Maharashtra
LIQUIDATION COMMENCEMENT DATE OF th
6 | CORPORATE PERSON 207 May 2022
Mr. Vivek Gupta
Registered Address: Tower 7 Flat 1805,
NAME, ADDRESS, EMAIL ADDRESS, Urbana, 783 Anandapur Main Road Kolkata
7 TELEPHONE NUMBER AND THE 700107, Anandapur Main Road, Ruby
REGISTRATION NUMBER OF THE Hospital, Kolkata — 700107, West Bengal
LIQUIDATOR Email - gupta.vivekaca@gmail.com
+91 98318 08041
IBBI/IPA-001/IP-P-02370/2021-2022/13590
8 | LAST DATE FOR SUBMISSION OF CLAIMS | 19" June 2022 |

Notice is hereby given that SAMC Support Services Private Limited (formerly known as Principal Asset
Management Private Limited) has commenced voluntary liquidation on 20% May 2022.

The stakeholders of SAMC Support Services Private Limited (formerly known as Principal Asset
Management Private Limited) are hereby called upon to submit a proof of their claims, on or before 19%
June 2022, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
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Place: Kolkata, West Bengal
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® STEELMAKERS WARN OF OUTPUT CUTS AFTER EXPORT TAX

Input duty cuts will spur demand,
say real estate, auto, plastic units

RAJESH KURUP, NAYAN
DAVE, VARUN SINGH &
MITHUN DASGUPTA
Mumbai, Ahmedabad, New
Delhi, Kolkata, May 22

A BROAD SPECTRUM of user
industries — ranging from
automakers, cement compa-
nies, players in the petrochemi-
cals-to-plastics value chain,
manufacturers of engineering
goods,and the real estate sector
— on Sundaywelcomed tax cuts
on their inputs, and said the
reliefwould largelybe passed on
to consumers. The tax reliefs,
aimed at curbing inflation,
would pep up demand for their
goods, they said.

However,steel industry play-
ers opposed the export tax on
outputs and warned of produc-
tion cuts. They also said invest-
ments under the production-
linked incentive scheme for
speciality steel might take a hit
asaresult of the measures taken
bythe government on Saturday.

Harsh Vardhan Patodia,
president of private real estate
developers’body Credai, hailed
the move tolower prices of steel
and cement, and said the cut in
fuel duty would bring down
transportation costs of raw
materials. At the same time, he
hoped that manufacturers
would pass on the price cuts to
end users.“[If that happens] it
will help real estate developers
negate increased construction
costs over the last two years,
whichwill onlyhelp prospective
homebuyers,” Patodia said.

Mahesh Desai, chairman of
the engineering exporters body
EEPC India, said steel prices
coming down “will reduce the
manufacturing costs of engi-
neering exporters, especially
MSMEs, and improve their
competitiveness in the global
market” Atalmost $109 billion,
engineering goods made up
over a fourth of India’s total
merchandise exportsin FY22.

Vishal Kanodia, managing
director at Kanodia Cement,
said: “The scrapping of import
duty on pet coke and semi coke
definitely helps cement manu-
facturers. It will help reduce the
power and fuel costs for manu-
facturing clinkerand cement.”

Similarly, the increase in
exportdutyonsteelwould givea
boost to the infrastructure sec-
tor,especiallyroad construction,
while cement and steel sectors
would benefit from the reduc-
tion of logistic costs, he said.

Many players in the steel
industry, however, think the
15% export duty on steelwould
lead tocutin domesticsteel pro-

PLUSES AND MINUSES

B The Indian Steel
Alliance said export
duty on steel products
would send a negative
signal to investors and
adversely impact
capacity expansion
projects under the

PLI scheme

duction “as around 18 million
tonne exported annually from
the country cannot be con-
sumed locally”.Steel priceswere
already correcting globally, they
said,adding that potentially, this
would lead to a fall in domestic
pricesaswell.

The Indian Steel Alliance
(ISA) said export duty on steel
productswould send a negative
signal toinvestorsandadversely
impact capacity expansion pro-
jects under the PLI scheme.The
exporttax,itsaid,willhelp other
countriesincrease theirsharein
the global market, which India
willnowvacate.“Rebuilding the
lostground maytakeaverylong
time, as the supply chain will be
disrupted,while India's credibil -
ityasareliable exporterwill take
ahit,”it said.

Seshagiri Rao, group CFO of
JSW Steel, told FE,“Indian steel
demand is expected to grow at
7-8% annually, which trans-
lates to 7-8 MTPA.The demand
from export markets will go
down with the export duty. We
will have no choice but to cut
production.”

Healsosaid theimpact ofthe
removal of the 2.5% import
duty on coking coal on steel
manufacturing cost “would be
minimal given the six-fold
increase in prices”. Rao said the
increase in export duty on iron
ore from 30% to 50% would be
of “no use” when there was no

W Experts said duty cuts
on steel inputs and
plastics will be a huge
relief to the automotive
industry; if automakers
decide to pass on the
benefit of the lower
costs to customers, it
could improve sales

drop in iron ore prices in the
domestic market in line with
international prices. “Availabil-
ity is the issue that needs to be
resolved,’he said.

The steel manufacturers'
association will make a repre-
sentation to the finance min-
istryagainst the steps,Rao said.

Dilip Oommen, CEO of
ArcelorMittal Nippon Steel,said,
“The investments in the steel
sectorarevery high and there s
bound to be a lull given the
restrictions. The government
should ensure that contracts
thatwerealreadysignedare not
affected”

He said barring a few high-
value-added products, produc-
tionwillhave tobe cut.The com-
pany exportsaround 15% of its
products. “The timing of the
decision is not correct since
prices havealready corrected by
10%. Although steel prices are
high compared to last year,
prices of crude, coking coal and
iron ore prices too have firmed
up onyear,’ Oommen said.

Accordingto SKSharma, sec-
retary general of the Federation
of Indian Mineral Industries, the
increase in export duty on iron
orewould benefit countries like
Australia and Brazil, which are
sitting on huge inventory, as
they will be able to take advan-
tage of a surge in Chinese
demand for ore.

SurajGhosh,director-mobil-

PM MEETS THOMAS CUP WINNERS

PM Narendra Modi with Indian badminton coach Pullela Gopichand and other members of the contingent that won the
Thomas Cup, during a felicitation event in New Delhi, Sunday.

‘Apple may turn
to India to boost
production
outside China’

APPLE HAS TOLD some of its
contract manufacturersthatit
wants to increase production
outside China, the Wall Street
Journal reported, citing people
familiar with the matter.

India and Vietnam, which
are already sites of Apple pro-
duction, are among countries
short-listed as alternatives, it
added.

Thereport said Appleis cit-
ing China’s strict anti-Covid
policyand otherreasons.Apple
declined to comment to WS]J
and couldn’t be reached by on
Saturday. — REUTERS
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B Lower steel prices will
reduce manufacturing
costs of engineering
exporters, especially
MSMEs, and improve
their competitiveness in
the global market,
exporters' body EEPC
India said

ity, S&PGlobal, said, the decision
to cut import duty on steel
inputs and plastics “will be a
huge relief” to the automotive
industryand help stabilise their
costs. “There are several cus-
tomersholdingontoordelaying
theircarpurchasedecisionsdue
tohigh prices,soif theautomak-
ers choose to pass on the cost
reduction benefit to customers,
it could unlock that block of
sales aswell,” Ghosh said.

Rajat Mahajan, partner at
Deloitte India, said, “Given that
plasticsareapprox 10-12%and
sheet metal is around 15-18%
of the total vehicle cost, this
reduction will provide some
relief to the OEMs.Whether the
OEMs pass these benefitstothe
consumer or cover their fixed
costsistobe seen.”

The government's decision
hasled to calls for similar mea-
sures to cut input prices for the
labour-intensive =~ garment
industry. A Sakthivel, president
of theapexexporters'bodyFIEO,
urged the government to
imposean export dutyon cotton
andallowtax-freeimport of cot-
ton yarn. Cotton prices have
more than doubled in the past
one year to cross ¥1,00,000 per
candyof 356 kg.

Ravi Sam, chairman of the
Southern India Mills Associa-
tion, welcomed the removal of
anti-dumping duty on elas-
tomeric filament yarn, used in

PTI

Indian-origin businessman Sunil
Chopra elected mayor in UK

H S RAO
London, May 22

INDIAN-ORIGIN BUSINESS-
MAN Sunil Chopra has been
elected as the mayor of London
Borough of Southwark for the
second time.

Delhi-born Chopra took the
oath on Saturday at Southwark
Cathedral, Montague Close in
Central London. Choprawasthe
mayor of the London Borough of
Southwarkin 2014-2015,and
deputy mayorin 2013-2014 —
thefirst Indian-origin personto
hold the prestigious officein the
Borough.

UK’s Labour Partyhas gained

victory over the Liberal Democ-
rats in London Bridge and West
Bermondsey seats under
Chopra’sleadership.These seats
were held by the opposition
partyfor decades.Thisvictoryis
important as the London Bor-
ough of Southwark Council has
only 2% Indian-origin people.

Chopra entered UK politics
in 2010 and was elected as the
mayor of the London Borough of
Southwark for the first time in
2014.He has also served as the
deputy mayor three times. His
political journey started long
before that in the 1970s in
Delhi.

He became the first presi-

dentof the College of Vocational
Studies, Delhi University in
1972.While pursuing LL.B. in
1973-74,heheld the position of
Supreme Councillor at Delhi
University.Later,healsobecame
NSUI (National Students Union
of India) president for New
Delhi.

Chopra has been living in
London for over four decades
and is actively involved in local

communitywork.
In1979,aftermoving tothe
United Kingdom, Chopra

started a retail enterprise shop
that grewinto a wholesale busi-
ness of children's garmentsand
baby products. —PTI

variousdress material including
denim, and said it would help
increase exports.

Shailesh Patel, former presi-
dent of the Gujarat State Plastic
ManufacturersAssociation,said
the import duty cut on inputs
would reduce production cost
for plastic makers. “Besides,
reduction in petrol and diesel
prices has also provided much-
needed relief to more than
75,000 plastic processing
units,’he said.

Reliance Industries and
state-run I0C, 10C, GAIL, OPAL
and BPCLare the main suppliers
for plastic processing units. “If
they pass on this benefit to us,
plastic processing unitswillalso
reduce prices proportionately,”
Patel said. Since the outbreak of
Covid-19, the plastic industry
has seen a surge in raw material
costs,ranging from 50-200%.

Around 60 steel re-rolling
mills in Gujarat have also
decided toreduce prices of their
finished product, thermo
mechanical Treated (TMT)bars,
by X2,000 per tonne. Till Satur-
day, prices of TMT bars manu-
factured at Sihor, near Bhavna-
gar,were around ¥70,000 per
tonne said Harish Patel, presi-
dent of Sihor Re-rolling Mills
Association.

“After the reduction in
import duty on key raw materi-
als and increased duty on iron
ore, prices of TMT bars have
fallen to ¥68,000 per tonne.”

Sushil Mohta, president,
Credai, West Bengal, said the
government's decisions might
bring some control on con-
stantlyrising prices of rawmate-
rial in the construction sector.
Mohta, chairman of Merlin
Group, said the waiver of cus-
toms duty on the import of
some raw materials used by the
steel industry will also help the
construction industry.

(With inputs from Vikas Sri-

INDIA@DAVOS

More investments, less
conflict on leaders’ minds

BARUN JHA
Davos, May 22

WITH NEARLY 100 CEOs and
over a dozen government lead-
ers here for a rare springtime
annual meeting of the World
Economic Forum (WEF), the
Indian contingent at this Swiss
ski resort town is brimming
with confidence when it comes
to share their story of fighting
the Covid-19 pandemic and
attracting more investments.

The governmentleadersand
their associates are also confi-
dentthatIndiawillbeabletotell
the world that their approach
towards the Ukraine crisis has
beenthe mostbalanced,evenas
avast majority of theworld lead-
ers who have congregated here
are expected to take on Russia
strongly forwaging the war.

Several Indian CEOs and
government leaders also think
thereisastrongneed tofocuson
creating necessary infrastruc-
ture forfightingany future pan-
demic and to effectively defeat
the existing one.

Other key issues they think
willdominate the five-dayevent
include climate change, cryp-
tocurrencies, the role of multi-
lateral institutions, and rising
costs across theworld.

Somealso think the political

Aworker sets up lights at the WEF meet venue, prior to the
opening of the event in Davos, Switzerland on Sunday ar

situation in India in the run-up
to the 2024 general election,
and various state polls before
that,would be of keen interest
forgloballeaders.

One Indian CEO, however,
said almost the entire world is
seeing a rising level of polarisa-
tionandanyIndia-specificissue
should not gather much
momentumatasummit of this
size. The Ukraine crisis, climate
change and preparing a pan-
demic-readyworld are thethree
main issues that would domi-
nate the discussions over the
next five days here, he said.

The Indian story at Davos
this time also has a key compo-
nent of various states making

their respective pitches for
investmentsand global collabo-
rations. Prominent among
those are Telangana, Andhra
Pradesh,Karnataka,Tamil Nadu
and Maharashtra.

The Telangana team, led by
minister KT Rama Rao, will be
making a itch to present his
state as a investment destina-
tion, while Karnataka CM BS
Bommai has expressed confi-
dence about attracting more
investmentstohisstate.Andhra
Pradesh CM YS Jaganmohan
Reddy, Maharashtra minister
Aaditya  Thackeray, and
Thangam Thennarasu from
Tamil Naduwill lead respective
delegations from their states.

CoinSwitch seeks regulatory 'peace, certainty’

INDIAMUSTESTABLISH rules
oncryptocurrencies toresolve
regulatory uncertainty, pro-
tect investors and boost its
crypto sector,CoinSwitch CEO
Ashish Singhal said on Sun-
day.

“Users don't know what will
happen with their holdings —
is government going to ban,
not ban, how is it going to be
regulated?” Singhal, a former
Amazon engineer who co-

founded CoinSwitch, told
ReutersattheWorld Economic
Forum in Davos.

CoinSwitch,valued at $1.9 bil-
lion, saysitisthelargest crypto
company in India, with over
18 million users.Itisbacked by
Andreessen Horowitz, Tiger
Global and Coinbase Ventures.
“Regulations will bring peace
... more certainty,” he said.
While moves on taxation and
certainadvertising regulation

had brought some relief, a lot
more needs to be done, Sing-
hal said. He said India should
develop a set of laws.
These should include norms
for identity verification and
transferring crypto assets,
while for exchanges, India
should put in place a mecha-
nism for them to track trans-
actionsandreportthemtoany
authorityif need be.

— REUTERS

vastavain Mumbai, Banikinkar
Pattanayak in New Delhi)

FPUBLIC NOTICE

TO WHOMSOEVER IT MAY CONCERN

This is 1o inform the General Public that the following share certificates of Ador
Welding Ltd. having its registered office at Ador House, 6, K. Dubash Marg, Fort,
Mumbai - 400 007 registered in the mame of the following share holder/s have been
last by them,

Mame of the Falio Certificate  Distmctive Mo of
Zharehalder Mo. Mo Wumbers Shares
Y. Harihara W12249 88118 104421 66-10442215 50 shares

Subramanian

The public are hereby cautioned against purchasing ar dealing in any way with the
above referred share certificates

Any person who has any claimin respect of the said share certificate should lodge
such elaim with the company or its Registrar and Transfer Agents, Link InTime
India Pvi Ltd. C 100, 247 Fark, L. B.5 Marg, Vikhroli (Wast) Mumbai — 400 083 within
15 days of publication of this natice after wdhich no claim will be entertained and the
company shall proceed toissue Duplicate Certificates.

Place: Chennal

Date: 217 May 2022 V. Harhara Subramanian

NOTICE OF THE LOSS OF SHARE CERTIFICATE

HOTICE s homaby ghen that the following Ceniicateis) of PFIZER LIMITED, hesang |tz
Feagistarad Ofice @ 1802M801, The Capital, Plot Mo, © - T, G Block, Bandra Kurla Complex,
Bandra (East), Mumbai, Maharashtra, $00051, registerad in the names of the folowing joint
Sharehaliars has have been st or mislaid by e Regisiered holders)

Mame of the Holder|s) Folio No. | Certi. Hn.! Distinctive No, EHh.;r:;
UMESH CHANDULAL SHAH | pogggrgn | 45815 | 5615907 - 5615916 10
(Surviving Halder) |
BHANUMATI CHANDLULAL
SHAH (Deceased Holder)

The undersigned has! hawe applied 1o the comgany 1o issue Duplcale Cendicate(s) for the
aforased shares. Tha pubic are henahy castionad against purchasing or dealng i anyvwey with
1ha abowna raledred Share Cem@calala), any parsan ahio has a claim in raepacl of e aasd Shares
should lodge such claim with the Compary or ils Registar and Transfer Ageris, BFIW
TECHNOLOGIES LIMITED, having registered office at Kany Sebenium, Tower B, Plot Mo, 31 &
32, Financlal Mstrict, Nanakramguda, Serilingampaily Mandal, Hyderabad, Telangana,
50003, within 15 days of tha dabe of publication of this rotice, efsa the Company wil procesd 1o
Maue duplicate Caerlilicataals) Lo s Fesqisbensd hokd ), Name of the Claimantis):

Place - Mumbai Date : 23052022 UMESH CHANDLULAL SHAH

AL O A 0 DR OLL DAN
e under mentioned persons are hereby Informed that they have failed to pay off the liability

dote1 &m Canara Bank <2\

fifrare syndicate

C BUR MAIN BRANCH
N N

in the loan accounts. Notice sent to them by Registered Post have been returned undelivered|
to the Bank. They are therefore requested to pay off the liability and other charges and redeem
the pledged securities on or before 30.05.2022 (Date) failing which the said securities will bel
sold by the Bank in Public auction at the cost of the Borrower at the Bank’s Premises at 11.00
A.M. on 31.05.2022 or on any other convenient date thereafter without further notice, at the
absolute discretion of the Bank.

Sr. No| Date of Loan| Loan Number Name and Adress Borrower
Parth Dhiren Deshmukh
1 24.11.2020 | 0105235000003 | A-13, Ajinkyatara CHS. LTD., Chembur,
Mumbai- 400 71.

Note: Amount outstanding should include all liabilities of the party under Gold Loans as well ag
any other loan / credit facitity. Sd/
Date: 20.05.2022 Authourised Officer

dorer o Canara Bank<4\

B | rifve smacae ]
ARM - 1| BRANCH, MUMBAI : 3 Floor, Canara Bank Building, Adi Marzban Street,
Mumbai-400 001. Tel. No. : (022) 2265 1128 / 29 Email : ch6289@canarabank.com|

i \ [

E-Auction Sale Notice for Sale of Inmovable Properties under the Securitization an
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 200
read with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 200
Notice is hereby given to the public in general and in particular to the Borrower (s) an
Guarantor (s) that the below described immovable properties mortgaged / charged to th
Secured Creditor, the Possession of which has been taken by the Authorized Officer o
Canara Bank, will be sold on “As is where is”, “As is what is” basis on 10.06.202
for recovery of ¥ 2,37,90,21,091.70 (as on 30.06.2021 plus further interest and charges
being dues to Consortium Lenders from M/S. DELTA IRON & STEEL COMPAN

PVT. LTD., Office No. 205, 2™ floor, Windfall Tower, Sahar Plaza Complex, Andher|
Kurla Road, J. B. Nagar, Andheri (East), Mumbai-400 059, represented by its Director
Mr. Akshay Rajendra Jain and Mr. Dhanesh Jayantilal Mehta :

Earnest Mone
Deposit (in )

i Description of the Property Rese(ri:e?;’rlce

Place: Mumbai Canara Bank, Chembur Branch
Open Plot measuring 4000 sq. mtrs. at Gut No. 357
Hissa No. 69, Vaghjai Nagar, Village Mouje Kharabwadil
LA \\ 1 Taluka Khed, Chakan Dist. Pune in the name of M/s ¥ 3,60,00,00077 < 36,00,000/-
4 ICFHﬂlhlﬂlhl | Hyper Plasma Fabricators Pvt. Ltd. (Vacant Land)
PUBLIC ANNOUNCEMENT Open Plot measuring 1150 sq. mtrs. at Gut No. 357
{Regulatbon 14 of the insolvency and Bankrupboy Boand of india (Voluntary Liquidabion 5 Hissa No. 69, Vaghjai Nagar, Village Mouje Kharabwadil % 88,00.000-| % 880,000/-

Process) Regulaions, 201T)
FOR THE ATTENTION OF THE STAKEHOLDERS OF SAMC SUPPORT
SERVICES PRIVATE LIMITED (FORMERLY KNOWN AS PRINCIPAL ASSET

- __ MANAGEMENT PRIVATELIMITED) e
MAME OF CORPORATE PERSON SAMC Suppant Services Private Limiled

(fewmarly known as Principal Assal

Managemant Private Limibed)

i

2 | DATE OF INCORPORATION OF

__| CORPORATE PERSON _

3 | AUTHORITY UNDER WHICH

CORPORATE PERSON IS

INCORPORATED / REGISTERED

4 | CORPORATE IDENTITY NUMBER / | U25000MH1991PTCOG4092

LIMITED LIABELITY IDENTITY

{ NUMBER OF CORPORATE PERSON | —

5| ADDRESS OF THE REGISTERED | Unit 002, GF, B{West}Wing, Salellite

OFFICE AND PRINCIPAL OFFICE Gazebo Andher-Ghatikopar Link Road,

(IF ANY) OF CORPORATE PERSON | Chakala, Andher (East) 400093
Maharashira

i plaimhti g

Registrar of Companies, Maharashira

8 | LIQUIDATION COMMEMNCEMENT
DATE OF CORPORATE PERSOM

J0Rh Mary S22

-

HAME, ADDRESS, EMAIL ADDRESS ) Mr. Vivek Gupta
TELEFHUNE MUMBER AND THE Hagistansd Addrass, Tower [
REGISTRATION NUMBER OF Flat 1805, Urbana, 183 Anandapur Main
THE LIQUIDATOR Road Kolkata TOO10T Anandaspur hsn

Road, Ruby Hospitol, Kolts - 0007,

Wast Bangal

Email - gupta vivekascaffgmall com

+61 B3 18 08041

IBEAPA-001AP-F-023 70002 1 -2022/
S — ...
8 | LAST DATE FOR SUBMISSIOMN OF 16ah Jure 2022
CLAIMS

Y

Motics is harsby given that SAMC Support Services Private Limited {fcrmarty known as
Principal Asset Managameani Privaie Limited) has commanced voluniary iquidation on
208h May 2022,

The stakeholders of SAMC Support Services Privaie Limiled {lormerly known as
Principal Assel Management Private Limited) are hereby called upon to submil a prood
of their dlaims, an or before 18th June 2022, 1o the fiquidalor at the address menboned
agnsd iberm T,

The nancial credtors shall submit their proofl of claims by elecironic means only. All
oiher siakeholdars may submil the prool ol claims in person, by posi or by elecironic
ag = i

Submission of false or misleading prools of claim shall atiract penalties

Date: Z3rd May 2022 Vivek Gupta [Liquidator)

\Place: Kolkata, West Bengal

| Flat No. 1302 on 13" floor Andheri Monisha CHS

IEENH-EGWF'-F—DEETMDH-EEHHEB&//

Taluka Khed, Chakan, Dist. Pune in the name of M/s|
Hyper Plasma Fabricators Pvt. Ltd. (Vacant Land)

Land in Survey Nos. 278/1-B Area 56220 M2 & 278/4
Area 2400 M2, known as “Borchem Cariachem Mola
3| at Curtorim Vill. Salcete, Tal. & Sub-Dist. of Salcete, Dist} ¥ 23,74,00,000/ ¥ 2,37,40,000/-
of South Goa in name of M/s. Chandor Engineering &
Trading Co. (P) Ltd., (Symbolic Possession)

Ltd., S. V. Road, Near Shoppers Stop, Andher
West, Mumbai-400 058 in the name of Mr. DhanesH
Jayantilal Mehta & Mr. Akshay Rajendra Jain adm
1435 sq. ft. super built up and 835 sq. ft carpet ared
(Physical Possession)

Flat No. 402, 4" floor ‘B’ Wing, Ansal Heights, Dr
G. M. Bhosale Road, Opp. Old Market, Worli Naka
5| Mumbai-400 018 owned by Mrs Rajshree A. Jain adm
1203 sq. ft. i. €.111.75 sq. mtr. carpet area including the
area of the balconies. (Symbolic Possession)

Office premises at Unit No. 205, 2" Floor, Windfall
Tower B, Sahar Plaza Complex, Andheri Kurla Road
J. B. Nagar, Andheri (East), Mumbai-400 059 in the
6| name of Mr. Dhanesh Jayantilal Mehta & Mr. Akshay
Rajendra Jain adm. 2508 sq. ft. (Carpet area) togethe
with 5 Car Parking Space bearing Nos. 7, 8,9, 10, 11 if
the podium level. (Symbolic Possession)
The Eamest Money Deposit shall be deposited on or before 09.06.2022 upto 05.00 p. m.
Details of EMD and other documents to be submitted to service provider on or before
09.06.2022 upto 5.00 p. m. Date up to which documents can be deposited with Bank i
09.06.2022.

Date of inspection of properties are as under with prior appointment with Authorised Officer :
[1] For Sr. No. 1 & 2 - 06.06.2022 [2] For Sr. No. 3 - 07.06.2022 [3] For Sr. No. 4 to 6 - 08.06.202
For detailed terms and conditions ofthe sale, please referthe link “E-Auction” providedin Canar
Bank’s website (www.canarabank.com) or may contact Mr. Paritosh Kumar, Chief Manager
Canara Bank, ARM Il Branch, Mumbai (Ph. No. : (022) 22651128 / 29/ Mob. No. 8828328297
or Mr. Smit Jaiswal, Manager, (Mob No.: 7223002272) e-mail id : ch6289 @ canarabank.con
during office hours on any working day or the service provider M/s. C1 India Pvt. Ltd., Udyo1

3 2,52,00,000/{ < 25,20,000/-

< 5,63,00,000/f < 56,30,000/-

3 5,53,00,000/{ < 55,30,000/-

Vihar, Phase-2, Gulf Petrochem Building, Building No. 301, Gurgaon, Haryana. Pin-122015
Mr. Haresh Gowda Mob. No. 9594597555 (Contact No. +911244302020 / 21 /22 / 23 | 24
support@bankeauctions.com; hareesh.gowda@c1india.com.
sd/
Authorised Office
Canara Bank, ARM-Il BRANC

Date :21.05.2022
Place : Mumbai

N\ //

Mumbai
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